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(a) whether there is any proposal o
introduce new trains in South Central Rail-
ways; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Introduction
of new trains at the time of every revision of
All India Railway Time Table is a continuous
process.

(b) Inthe May, 1990 Time Table, follow-
ing new train services have been provided in
South Central Railway:

1 Jammu Tawi-Mangalore/
Tiruchchirappalli Weekly Ex-
prass (via Vijayawada, Kazipet
etc )

2. Two pairs of passenger trains
between Guntur and Macheria.

3. Two parrs of passenger trains
between Guntur and Sattena-
palla.

4. One par of passenger trains
betweenMacherla and Nadikudi.

5 Tirupati-Kakinada Tirumala
Express extended to/from
Visakhapatnam.

6. Ongole-Vijayawada Passenger
extended to Eluru.

7. Secunderabad-Nadikudi Pas-
senger extended to Guntur.

in addition to the above, a new super-

fast Broad Gauge-cum-Metre Gauge serv-

Yce between Delhi and Vasco-da-Gama via

Miraj is being introduced with effect from
18.6.1990.
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Purchase of Airbus A-320

8752. SHRI YADVENDRA DATT: will
the Minister of CIVIL AVIATION be pleased
to state:

(a) whether file No. A.V. 18018/14/84
AC dealing with the purchase of Airbus A-
320 is untraceable and missing;

(b) if so, the steps Government are
taking to trace the file and punish those
responsible for loosing the file: and

(c) whether the contents of the missing
file have been retrieved from other files?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF

MOHAMMAD KHAN): (a) Yes, Sir.

(b) Efforts are being made to trace the
file.

(c) Some par of the correspondence
portion of the file has been retrieved from
other records.

Power Survey Committee

8753. SHRI GANGA CHARAN
LODHI:
DR. LAXMINARAYAN PAN-

DEY:

Willthe Ministerof ENERGY be pleased
to state:

(a) whether the Fourteenth Power Sur-
vey Committes set up to review the demand
projections to finalise the Eighth Plan pro-
posals for Power Sector, has submitted its
report to Government; and

(b) # so, the details thereof?



